
CS 266/21

SUDHA VERSUS SUMAN MANN

18/06/2021

In pursuance to the directions given by Hon’ble High Court of Delhi
vide order no.5/R/RG/DHC/2021 dated 23.04.2021 as well as the further directions in
order  no.  6/R/RG/DHC/2021  dated  14/05/2021  as  well  as  the  order  No.  18626-
18680/Judl./North/RC/2021 dated 02.06.2021 of the Ld. Principal District & Sessions
Judge North District, Rohini Courts, Delhi, the matter stands taken up for hearing
through virtual mode being Urgent Matter.  

Present  : Sh Arpit, Counsel for the plaintiff

           Sh Ankit Sethi, Counsel for Defendants No. 1 to 4

Counsel for the defendants has submitted that he has not received the

complete set of documents.

Counsel  for  the  plaintiff  undertakes  to  the  supply  the  same  to  the

defendants during  the course of the day.

Be put up for the arguments on the interim application on 23/06/2021

       (Sunil Kumar)
                ADJ-03, North District  

           Rohini Courts, Delhi



CS 401/20

Rajinder Kaur Bajwa versus Sanjeev Kumar Hans

17/06/2021

In pursuance to the directions given by Hon’ble High Court of Delhi
vide order no.5/R/RG/DHC/2021 dated 23.04.2021 as well as the further directions in
order  no.  6/R/RG/DHC/2021  dated  14/05/2021  as  well  as  the  order  No.  18626-
18680/Judl./North/RC/2021 dated 02.06.2021 of the Ld. Principal District & Sessions
Judge North District, Rohini Courts, Delhi, the matter stands taken up for hearing
through virtual mode being Urgent Matter.  

Present  : Sh Vijay Kumar Sharma, Counsel for the plaintiff  along with the son of

the plaintiff (through VC).

None for the defendant.

Heard.

Plaintiff had not submitted the details of the defendant regarding e-mode

services, he is directed to file the same today itself on the court e-mail ID.

Issue  notice  of  the application  to  the  defendant  in  compliance  of  the

previous order on filing of PF through permissible modes, i.e. Whatsapp, fax Email

for 19/06/2021.

       (Sunil Kumar)
                ADJ-03, North District  

           Rohini Courts, Delhi
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